
IN THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, KALAS MAHAL, CHENNAI 

OA 143/2023 (SZ) 
 

IN THE MATTER OF:  

Shahu Shivaji Mokshi  … … APPLICANT 
   

VERSUS 
   
Appasaheb Nalwade Gandhinglaj 
Taluka SSK Ltd, Kohlapur District 
and Ors 

 

…RESPONDENTS 
 

Previous D.o.H: 12.07.2024 Next D.o.H: 29.08.2024 
 
 
 
 

I N D E X 
 
 
S. NO. DESCRIPTION PAGE NO.
1.  Affidavit on Inspection Report dated 

23.04.2024 on behalf of the respondent no. 6 
KSPCB 

1 – 14 

2.  ANNEXURE: R6-A 
Show Cause Notice dated 20.02.2024 

15 

3.  ANNEXURE: R6-B 
Analysis Reports 

16 

4.  ANNEXURE: R6-C (Colly) 
Photographs of the Lake area 

17 – 29 

 
 
 
 
 

MUKESH KUMAR
Govt Counsel for Respondent no. 6 

Lex Regula LLP 
R/o 33/19 Rajpur Road, Civil Lines 
DELHI – 110054 
Email: LexRegula@gmail.com 
Mobile: +91-9211059000 

Place: NEW DELHI 
Date: 12.08.2024 
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